
Sr. No. 

Sub: Processing of review applications of rejected imported food Consignments -reg. 

In supersession of office order no. Import/TFM/APEX/2022-FSSAI dated 18th 
November 2022, and as per FSS (Import) Regulations, 2017, the Regional Directors of FSSAI 
are hereby notified as Review Officers within their respective jurisdictions. 
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4. 

3. 

File No: Imports/TFM/Apex-2022 -FSSAI 

Review officer 

Copy to -

Regional Director, Eastern Region FSSAI 
Email-director-er-@fssai.gov.in 

Office Order 

Regional Director, Western Region FSSAI 
Email-dir.mum@fssai.gov.in 

5. 

Regional Director, Northern Region FSSAI 
Email-director-nr@fssai.gov.in 

Regional Director, Southern Region FSSAI 
Email-dir.rochennai @ fssai.gov.in 

1. All the Stakeholders for compliance 
2. All the Regional Directors, FSSAI 

2. CEO, FSSAI will continue to examine and decide on the appeal of the importer against 

Compliance. 

faate, 12h November, 2024 

This issues with the approval of the Competent Authority. 

4. CITO, FSSAI HÌ for uploading on FSSAI website. 

Review applications from all 
points of entry (POEs) pertaining 
to 

All Authorised Officers, FSSAI 

Eastern Regional Office, FSSAI 

Western Regional Office, FSSAI 

Northern Regional Office, FSSAI 

Southern Regional Office, FSSAI 

3. JS (Customs), CBIC- for circulation to all authorised officers from the Customs for 

HIT, 

12.1|·2024 
(H14àYT HR) 

the order of the review officer. 
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fssai.gov.in 




